TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

GT.30.-31.Te1.-31.-05022026-269841
CG-DL -E-05022026-269841

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

|, 493 TS faoeft, qEaR, HEA 4, 2026/4T 15, 1947
No. 493] NEW DELHI, WEDNESDAY, FEBRUARY 4, 2026/ MAGHA 15, 1947
qEF TREg i ST §Aed

7% faeett, 3 wad, 2026

T, 522(37).— Fra 1T TLHTE, AL TSTHART ATSHTT 1956 (1956 1 48) (S =0 =87 THTq
I ATATAAH FgT 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
& TATA o T T2 T o THIG (57l H AL TSTHN-34 F 9TEE - THIE @€ o (o6.91. 135+200 & .41,
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TH ATAAT o AT ST ATAT I F LT ST A AL TAH TTIEHRTEN & IF FATAT | ITAH
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |
AT

HET TQ9T TS o THIE orel § TP TSTHNI-34 F 9TEIE - THIE T & (.41, 135+200 # . 7.
164+850 F oI 3IST =l ST ATSAT HYAAT Led AAAT AT Hgd H HT e o

ST FT AT TET T et &7 919 T g
Wﬁ%ﬁ I HRAT || FTIER & Tl S FT SR I FT &FA%A
e (EaTfi TTE) EFFRT)
1 2 3 4 5 6

ATTH T ATH: qfeATTE
[ T FATH: THIEA

1 11 EEL T 0.0074 (ZFa<) 0.0074
2 12 IBEL F 0.0053 (%47 0.0053
3 159 EREAKA] Fo 3.7057 (3Fa%) 3.7057
4 48 BEil T 0.0027 (7)) 0.0027
5 51 IGEil Fo 0.0076 (FFAY) 0.0076
6 55 IGEil Fo 0.0003 (FFa%) 0.0003
7 57 IBEil F 0.0337 (FFA%) 0.0337
8 75 AT /e (Fsh/awr) 0.0081 (3%4¥) 0.0081
e 1 T e fewd

9 188 TR i 0.3739 (TFAY) 0.3739
10 [|189 BEil FIERIEEIPETE I IR] 0.038 (F#77) 0.038
AT T TH: AT

11 198 TR i 0.3611 (FFAY) 0.3611
12 199 TR F 0.0245 (FFAY) 0.0245
13 [|4.8 TR T 3.7689 (zF4Y) 3.7689
14 ||5 T o 0.0127 (%77 0.0127
UEEIIEHCGESIE b i)

15 135 GEEAKA] F 0.0742 (3747 ) 0.0742
16 136 GEEAKA] F 0.1362 (3%4% ) 0.1362
17 137 TR ElEl 0.0535 (3%4¥ ) 0.0535
18 138 AT o (FRsfi/emashiT ) 0.0071 (gFT7) 0.0071
19 143 TR ElEl 0.8084 (z7aY ) 0.8084
20 ||147 fAsft i 0.0021 (FFa¥) 0.0021
21 152 [REL T 0.0061 (%77 0.0061
22 155 TR ElEl 0.047 (F%T7) 0.047
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23 55 AT Fr (FAsfi/emashir ) 0.0209 (FFaY) 0.0209
24 56 TR Fr 0.1505 (3%4% ) 0.1505
25 57 T T 0.0124 (ZFa<) 0.0124
26 58 AT For (FRsfi/emashiT ) 0.4544 (ZF4% ) 0.4544
27 |61 [RE T 0.0029 (zF77 ) 0.0029
28 |l62 T Fr (Fsfi/emefi ) 0.1903 (zFa¥ ) 0.1903
29 |les T T 0.0128 (747 0.0128
30 74 AT Fi/=meartaw (Fsh/emd ) 0.1071 (FFA%) 0.1071
31 75 AT Fr (FAsfiemashir ) 0.2743 (¥4 0.2743
32 76 TR Fo 0.0706 (ZFaY) 0.0706
33 77 AT For (FAsfiyemashir ) 0.2288 (ZFAY) 0.2288
34 78 AT For (FAsfi/emeashir ) 0.096 (Z&4Y) 0.096
35 80 AT For (FAsfi/emashiar ) 0.005 (F#aY) 0.005
36 81 AT Fu (Asfi/emashiT ) 0.1746 (ZFTT) 0.1746
37 8521 T T 0.1344 (FFa%) 0.1344
T HT AT FFEATE

38 [|1136/2 BEil RIEEIRET 0.006 (F77) 0.006
39 |[1137 i FiA/smaria 0.0029 (7% 0.0029
40  |[1138 i T 0.0218 (zF4¥) 0.0218
41 1139 TR F 0.2793 (TFAX) 0.2793
42 1148 TR F 1.9668 (ZFaT) 1.9668
43 1149/1 EEL ElR/RIERIRED 0.037 (Fa7) 0.037
44 1149/2 EEL RIEEIEES 0.0053 (3%4¥ ) 0.0053
45 1150 BEil i 0.0166 (TFaY) 0.0166
46 1151 EEl i 0.045 (Z&aY) 0.045
47 1152 BEil EIEIIECIPETE EICIR 0.0403 (FFaY) 0.0403
48 |[1153 BEil FIE2IEEIPED 0.0356 (FF4¥ ) 0.0356
49  ||1154 fAsft T 0.018 (F#77) 0.018
50 1155 EEL STIETA 0.0442 (FF4% ) 0.0442
51 1160/1 BEil FiA/smareiT 0.0184 (zF7¥) 0.0184
52 |[1160/2 BEil T 0.0793 (zF4¥) 0.0793
53 1160/3 EEL T 0.0969 (FF=a< ) 0.0969
54 1203 EEL F 0.0115 (3%a¥ ) 0.0115
55 1204 EEL T 0.028 (F&aY) 0.028
56 1218 EEL T 0.0558 (Z&=aY ) 0.0558
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57 1219 IBEil Fr 0.0634 (FF4%) 0.0634
58 1220 EEL Fr 0.0279 (%47 0.0279
59 1221 IBEil Fi 0.01 (FFT) 0.01
60 1222 GAEAEA] T 1.4402 (%X ) 1.4402
61 150 T T 0.1329 (747 0.1329
62 308/1 EEL ElES 0.2244 (Z%4% ) 0.2244
63  |[310 T Fi/mEaEE (Fsfi/emedi ) 0.0002 (zF4¥ ) 0.0002
64 316 GECOES] Eab 0.0224 (FFa%) 0.0224
65 318/1 [EEL F 0.1205 (3%¢a%) 0.1205
66 318/2 st Fo 0.1083 (3%4Y) 0.1083
67 384 AT For (FAsfiyemashir ) 0.0192 (FFaY) 0.0192
68 |[385 AT ;TWW@WW (Feferrerdt 0.1952 (zFa¥) 0.1952
69 |[386 T T 0.0349 (7)) 0.0349
70 388/1 IBEl Fo 0.1434 (FF47) 0.1434
71 ||388/2 BEil FA/TETEE 0.0085 (777 ) 0.0085
72 389 AT /e (Fsh/ermeedi ) 0.3018 (3%a%) 0.3018
73 390 AT o (FRsfiyemashiar ) 0.275 (F%aY) 0.275
74 396 EEEAKA] F 0.022 (F#aY) 0.022
75 404 AT o (FRsfiyemeashiar ) 0.1475 (TFA%) 0.1475
76 405 AT /e (Fsh/ermeedi ) 0.0933 (gFa% ) 0.0933
77 ||[406 T TF&/WFW/W (Feferrerdt 0.1534 (zFa7) 0.1534
78 |l407 T A (Fsfiyermefi ) 0.0533 (747 ) 0.0533
79 |41 T FiR/=EaEE (Fsfi/emedi ) 0.0572 (74 ) 0.0572
80 412 AT ?Q/W/W (et 0.02 (FFa%) 0.02
81 413/1 EEL STIETA 0.0023 (gFa7) 0.0023
82 413/2 BEil ElEl 0.0059 (FF4% ) 0.0059
83 418 TR ElEl 0.1656 (FF4% ) 0.1656
84 419 AT Fo (FAsfi/emashiT ) 0.0017 (FFAY) 0.0017
85 420 AT /e (Fsh/ermeed ) 0.0479 (FFAY) 0.0479
86 |l427 T FiR/smara (Fsfi/emefi ) 0.1903 (FF4¥ ) 0.1903
87 428 AT Fi/=mearts (Fsh/emdT ) 0.047 (FFTX) 0.047
88 436 AT Fi/=meartas (Fsh/emedT ) 0.0041 (ZFTX) 0.0041
89 439 GAEAEA] T 0.7191 (FFaT) 0.7191
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AT =T AT TR

90 183 EEL Fr 0.0011 (F%4% ) 0.0011
91 184 EEL Fi 0.0022 (%47 0.0022
92 185 Asft T 0.0002 (zF2a7) 0.0002
93 214 R F 1.6633 (FFaX) 1.6633
94 215 BEil ElES 0.0085 (ZF4Y ) 0.0085
95 |l219 REL T 0.0029 (zF2a7) 0.0029
96 220 EEL Eab 0.0002 (FFa%) 0.0002
97 229 EEL Fo 0.0003 (FFa%) 0.0003
98 232 IGEil Fo 0.0045 (ZFa%) 0.0045
99 260 EEL F 0.001 (3% ) 0.001
100 |[261/1 EEl Fir 0.0004 (3%4%) 0.0004
UEEIEILHSEIRE]

101|111/ IBEil Fir 0.0007 (¥4 0.0007
102 |[|[114/2 IBEil Fir 0.0003 (FTY) 0.0003
103 |[119 IBEil Fir 0.0005 (FF4% ) 0.0005
104 |[186 IBEil Fir 0.0679 (F%4% ) 0.0679
105  {|200/2 REL T 0.0023 (zF247) 0.0023
106  |[202 REL F/=maartas 0.0864 (zF247) 0.0864
107 |[203 TR F 2.7102 (TFAX) 2.7102
108 ||204 EEL F 0.014 (F%aY) 0.014
109 |[205 IBEil F 0.0106 (TFAY) 0.0106
UEKIKICHCEICE]

110 |[201 TR i 0.2221 (TFAX) 0.2221
T T AT ST

111 [[101/2 BEil ElEl 0.0479 (FFAY) 0.0479
112 ||64/3 BEil ElEl 0.0766 (FF4% ) 0.0766
113 (|65/3 IREL T 0.0022 (zF247) 0.0022
T T AT ST

114 (11 IBEl F 0.0235 (FFAY) 0.0235
115 (120 RECAR F 0.4636 (¥4 ) 0.4636
116 [|121 GEEAKA] F 0.0123 (3%a%) 0.0123
117 |[122 AT el CUGEIRTIEET! 0.0373 (gFT7) 0.0373
118 ||123 GAEAEA] T 0.0011 (FFaT) 0.0011
119 (125 IBEil F 0.0045 (%I 0.0045
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120 |[127 IBEil Fr 0.0035 (FFa%) 0.0035
121|128 TR Fr 0.9691 (%47 0.9691
122 (129 R Fi 0.2706 (¥4 ) 0.2706
123 (|33 Asft T 0.0024 (zF2a7) 0.0024
124 ||34 IBEil F 0.0103 (FT7) 0.0103
125 |63 BEil ElES 2.3152 (Z%AX) 2.3152
126 (|66 REL T 0.0065 (zF2a7) 0.0065
127 ||76 EEL Eab 0.0396 (FFaY) 0.0396
128 ||77 EEL Fo 0.025 (FFaX) 0.025
129 ||78 IGEil Fo 0.0125 (ZFa%) 0.0125
130 |[80 TR F 0.0162 (FFa%) 0.0162
131 |(81 TR Fir 0.0016 (FFAY) 0.0016
132 |82 TR Fir 0.0064 (ZFa%) 0.0064
133 (|83 IREL T 0.0296 (zF2a7) 0.0296
UEEICIE AT e

134 |39 TR Fir 0.0138 (F#a%) 0.0138
135 ||47 T T 11111 (FT) 1.1111
136  ||62 REL T 0.0015 (zF2a7) 0.0015
UEEIEICA )

137 |[104/1 EEL FIEEIEIGIRS 0.0024 (3%4% ) 0.0024
138 |[104/2 EEL /AT I 0.0239 (FFAY) 0.0239
139 ||68 TR F 0.0523 (FFaY) 0.0523
140 ||85 IBEil F 0.0007 (FFa%) 0.0007
141 |86 BEil i 0.0023 (FFa%) 0.0023
142 |89 TR i 1.0438 (Z%FaT) 1.0438
FTF T ATH: TIRAT

e T 7 faafar ava

143 |[157 BEil ElEl 0.0072 (FFA%) 0.0072
144 |[|242 BEil ElEl 0.358 (ZFIX) 0.358
145  ||262 GRERAl T 1.1084 (27T ) 1.1084
T T AT Fe TGN

146 ||54 GEEAKA] F 0.0008 (FFa¥ ) 0.0008
T T AT AR

147 |[251 EEL RIELIEET 0.1481 (ZFTX) 0.1481
148  ||268 EEL T 0.0186 (ZF=a<) 0.0186
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149 |[288 EEL RIRIEIEIGIRY 0.0831 (3%4Y) 0.0831
150 ||332 GAEAEA] T 2.1481 (3%AX) 2.1481
151 |[361/1 EEL Fi 0.1327 (3F47) 0.1327

Total 34.5209

[T. 5. CE-ROBPL/30010/73/23-24/3A1]
g HEE, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd February, 2026

S.0. 522(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-34
section of Shahgarh - Damoh in the stretch of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in
the state of MADHY A PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM Patharia in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, eitherallow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-34 section of Shahgarh - Damoh in

the stretch of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in the state of

MADHYA PRADESH

|State: MADHYA PRADESH ||District: DAMOH |
SI. No. || Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit)||  (in Hectares)

L L2 3 | 4 | 5 s |
|Taluk: Batiyagarh |
|Village: Barkuwain |
[1 |11 |[Private |[Agriculture [ 0.0074 (Hectare || 0.0074|
B |12 |[Private |[Agriculture [ 0.0053 (Hectare )| 0.0053]
|3 ”159 ”Government ”Agriculture ” 3.7057 (Hectare )” 3.7057|
l4 |[48 |[Private |[Agriculture | 0.0027 (Hectare || 0.0027|
5 |51 |[Private |[Agriculture | 0.0076 (Hectare || 0.0076|
l6 |l55 |[Private |[Agriculture | 0.0003 (Hectare || 0.0003)|
|7 ||57 ||Private ||Agriculture || 0.0337 (Hectare )|| 0.0337|
|8 ||75 ||Common ||Agriculture/Residential (Private/ Government) || 0.0081 (Hectare )|| 0.0081|

|Village: Neem Kheda Tikri
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|9 ||188 ||Government ||Agriculture || 0.3739 (Hectare )” 0.3739|
|10 ”189 ”Private ||Agriculture/Commercial/Residential “ 0.038 (Hectare )“ 0.038|
|Village: Shahjad Pura |
11 |[198 ||Government |[Agriculture [ 0.3611 (Hectare)|| 03611
12 |[199 ||Government |[Agriculture [ 0.0245 (Hectare )| 0.0245)|
(13 |[4.8 ||Government ||Agriculture || 3.7689 (Hectare )| 3.7689)|
|14 ||5 ”Government ||Agriculture || 0.0127 (Hectare )” 0.0127|
|Village: Ghanshyam Pura |
|15 ||135 ”Government ||Agriculture || 0.0742 (Hectare )” 0.0742|
16 |[136 ||Government |[Agriculture [ 0.1362 (Hectare || 0.1362|
|17 ”137 ”Government “Agriculture “ 0.0535 (Hectare )“ 0.0535|
|18 ”138 “Common “Agriculture (Private/Government) “ 0.0071 (Hectare )“ 0.0071|
19 [[143 ||Government ||Agriculture || 0.8084 (Hectare )| 0.8084|
20 |[147 ||Private ||Agriculture || 0.0021 (Hectare )| 0.0021]|
21 |l152 |[Private |[Agriculture | 0.0061 (Hectare )| 0.0061]
|22 ||155 ”Government ||Agriculture || 0.047 (Hectare )” 0.047|
|23 ||55 ”Common ||Agriculture (Private/Government) || 0.0209 (Hectare )” 0.0209|
|24 ||56 ”Government ||Agriculture || 0.1505 (Hectare )“ 0.1505|
|25 ||57 “Government ||Agriculture || 0.0124 (Hectare )“ 0.0124|
|26 ||58 ”Common ||Agriculture (Private/Government) || 0.4544 (Hectare )“ 0.4544|
27 |61 |[Private ||Agriculture || 0.0029 (Hectare )| 0.0029)|
|28 ||62 ||Common ||Agriculture (Private/Government) || 0.1903 (Hectare )|| 0.1903|
|29 ||68 ”Government ||Agriculture || 0.0128 (Hectare )” 0.0128|
|30 ||74 ”Common ||Agriculture/C0mmercial (Private/Government) || 0.1071 (Hectare )” 0.1071|
|31 ||75 ”Common ||Agriculture (Private/Government) || 0.2743 (Hectare )” 0.2743|
2 |76 ||Government |[Agriculture [ 0.0706 (Hectare )|| 0.0706|
33 |77 |[Common ||Agriculture (Private/Government) || 0.2288 (Hectare )| 0.2288)|
[34 |78 |[Common ||Agriculture (Private/Government) | 0.096 (Hectare )| 0.096|
35 |[so |[Common ||Agriculture (Private/Government) | 0.005 (Hectare )| 0.005)|
|36 ||81 ||Common ||Agriculture (Private/Government) || 0.1746 (Hectare )|| 0.1746|
|37 ||8521 ”Govemment ||Agriculture || 0.1344 (Hectare )” 0. 1344|
|Village: Batiyagarh |
38 |[113622  |[Private ||[Commercial I 0.006 (Hectare )| 0.006]
39 |[1137  |[Private |[Agriculture/Residential [ 0.0029 (Hectare || 0.0029|
[40 |[1138  |[Private |[Agriculture | 0.0218 (Hectare )| 0.0218|
|41 ||1 139 “Government ||Agriculture || 0.2793 (Hectare )” 0.2793|
42 |[1148  ||Government ||Agriculture || 1.9668 (Hectare )|| 1.9668|
|43 ”1 149/1 ”Private ”Agriculture/Commercial ” 0.037 (Hectare )” 0.037|
44  |[114922  |[Private |[commercial [ 0.0053 (Hectare || 0.0053]
|45 ”1 150 ”Private ”Agriculture ” 0.0166 (Hectare )” 0.0166|
l46 {1151 |[Private |[Agriculture | 0.045 (Hectare )| 0.045|
|47 ||1 152 “Private ||Agriculture/Commercial/Residential || 0.0403 (Hectare )” 0.0403|
|48 ||1 153 “Private ||Agriculture/C0mmercial || 0.0356 (Hectare )” 0.0356|
49 |[1154  |[Private |[Agriculture I 0.018 (Hectare )| 0.018|
[50 |[1155  |[Private ||Commercial || 0.0442 (Hectare )| 0.0442)|
[51  |[1160/1  |[Private ||Agriculture/Residential [ 0.0184 (Hectare )| 0.0184
[52  |[11602 |[Private ||Agriculture [ 0.0793 (Hectare )| 0.0793]
[53  |[1160/3  |[Private ||Agriculture [ 0.0969 (Hectare )| 0.0969)
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[54 |[1203  |[Private |[Agriculture | 0.0115 (Hectare )|| 0.0115]
[55  |[1204  |[Private |[Agriculture | 0.028 (Hectare )| 0.028]|
[56 [[1218 |[Private |[Agriculture [ 0.0558 (Hectare )| 0.0558)|
[57  |[1219 |[Private |[Agriculture ([ 0.0634 (Hectare || 0.0634|
[58  [[1220 |[Private |[Agriculture ([ 0.0279 (Hectare || 0.0279|
|59 ||1221 ||Private ||Agriculture || 0.01 (Hectare )|| 0.01|
|60 ||1222 ”Government ||Agriculture || 1.4402 (Hectare )” 1.4402|
|61 ||150 ”Government ||Agriculture || 0.1329 (Hectare )” 0.1329|
l62 |[308/1  |[Private |[Agriculture | 0.2244 (Hectare )| 0.2244|
|63 ||310 ”Common “Agriculture/Commercial (Private/Government) “ 0.0002 (Hectare )“ 0.0002|
l64 |[316 ||Government |[Agriculture ([ 0.0224 (Hectare )| 0.0224|
l65  |[318/1  |[Private |[Agriculture ([ 0.1205 (Hectare )| 0.1205)|
l66 |[31822  |[Private ||Agriculture || 0.1083 (Hectare || 0.1083)|
|67 ||384 ||Common ||Agriculture (Private/Government) || 0.0192 (Hectare )|| 0.0192|
68 385 Common éeﬁrﬁ;?;e/COmmercial/Residential (Private/Go 0.1952 (Hectare ) 01952
|69 ||386 ”Government ||Agriculture || 0.0349 (Hectare )” 0.0349|
|70 ||388/1 ”Private ||Agriculture || 0.1434 (Hectare )” 0.1434|
|71 ||388/2 ”Private ||Agriculture/C0mmercial || 0.0085 (Hectare )” 0.0085|
|72 ||389 ”Common ||Agriculture/Residential (Private/Government) || 0.3018 (Hectare )“ 0.3018|
|73 ||390 ”Common ||Agriculture (Private/Government) || 0.275 (Hectare )“ 0.275|
74 |[396 ||Government ||Agriculture | 0.022 (Hectare )| 0.022|
|75 ||404 ”Common ||Agriculture (Private/Government) || 0.1475 (Hectare )“ 0.1475|
|76 ||405 ||Common ||Agriculture/Residential (Private/Government) || 0.0933 (Hectare )|| 0.0933|
77 406 Common éeﬁr(ﬁ;?;e/Commercial/Residential (Private/Go 0.1534 (Hectare ) 01534
|78 ||407 ”Common ||Agriculture (Private/Government) || 0.0533 (Hectare )” 0.0533|
|79 ||41 1 ”Common ||Agriculture/C0mmercial (Private/Government) || 0.0572 (Hectare )” 0.0572|
30 412 Common éeﬁr(ﬁ;?;e/Commercial/Residential (Private/Go 0.02 (Hectare ) 0.02
[81  |[413/1  |[Private |[Commercial [ 0.0023 (Hectare )|| 0.0023)|
(82 |[4132  |[Private |[Agriculture [ 0.0059 (Hectare || 0.0059)|
83 [[418 ||Government ||Agriculture || 0.1656 (Hectare )| 0.1656|
84 |[419 |[Common ||Agriculture (Private/Government) || 0.0017 (Hectare || 0.0017|
[85  |[420 ||Common ||Agriculture/Residential (Private/Government) || 0.0479 (Hectare )| 0.0479)
|86 ||427 ”Common I|Agriculture/Residential (Private/Government) ” 0.1903 (Hectare )” 0.1903|
|87 ||428 ”Common ”Agriculture/Commercial (Private/Government) ” 0.047 (Hectare )” 0.047|
|88 ||436 ”Common ”Agriculture/Commercial (Private/Government) ” 0.0041 (Hectare )” 0.0041|
|89 ||439 ”Government ”Agriculture ” 0.7191 (Hectare )” 0.7191|
|Village: Basiya |
9o (183 |[Private |[Agriculture | 0.0011 (Hectare)|| 0.0011]|
o1 |[184 |[Private |[Agriculture | 0.0022 (Hectare || 0.0022|
92 |[185 ||Private ||Agriculture || 0.0002 (Hectare )| 0.0002|
|93 ||214 ”Govemment ”Agriculture ” 1.6633 (Hectare )” 1.6633|
94 215 |[Private |[Agriculture [ 0.0085 (Hectare )| 0.0083]
o5 |l219 |[Private |[Agriculture [ 0.0029 (Hectare )| 0.0029)
96  |[220 ||Private ||Agriculture | 0.0002 (Hectare )| 0.0002|
97 |l229 ||Private |[Agriculture | 0.0003 (Hectare )|| 0.0003]
l9g  |[232 ||Private |[Agriculture | 0.0045 (Hectare )|| 0.0045]
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99 |260 ||Private |[Agriculture I 0.001 (Hectare )| 0.001]
[100 |[261/1  |[Private |[Agriculture [ 0.0004 (Hectare || 0.0004|
|Village: Lukayan |
[1o1 |[111/1  |[Private |[Agriculture ([ 0.0007 (Hectare )| 0.0007|
(102 |[1142  |[Private |[Agriculture ([ 0.0003 (Hectare )| 0.0003)|
(103 |[119 |[Private ||Agriculture [ 0.0005 (Hectare )| 0.0005|
[104 |[186 |[Private |[Agriculture [ 0.0679 (Hectare || 0.0679|
[105 |[2002  |[Private |[Agriculture [ 0.0023 (Hectare || 0.0023)|
|106 ||202 ”Private ||Agriculture/C0mmercial || 0.0864 (Hectare )” 0.0864|
[107 |[203 ||Government |[Agriculture [ 2.7102 (Hectare || 27102
[108 |[204 |[Private |[Agriculture | 0.014 (Hectare )| 0.014|
[109 |[205 |[Private |[Agriculture ([ 0.0106 (Hectare || 0.0106|
|Village: Bakayan |
[110 |[201 ||Government ||Agriculture [ 0.2221 (Hectare )| 0.2221]
|Village: Bhatera |
[111 |[1012  |[Private |[Agriculture | 0.0479 (Hectare )|| 0.0479)
112 |[64/3 |[Private |[Agriculture | 0.0766 (Hectare )| 0.0766]
[113 |l65/3 |[Private |[Agriculture [ 0.0022 (Hectare || 0.0022|
|Village: Chainpura |
114 |11 |[Private ||Agriculture || 0.0235 (Hectare )| 0.0235|
[115 {[120 ||Government ||Agriculture || 0.4636 (Hectare )| 0.4636|
|1 16 ||121 ||Government ||Agricu1ture || 0.0123 (Hectare )” 0.0123|
|1 17 ||122 ”Common ||Agriculture (Government/ Private) || 0.0373 (Hectare )” 0.0373|
|l 18 ||123 ”Govemment ||Agriculture || 0.0011 (Hectare )” 0.001 1|
[119 {125 |[Private |[Agriculture [ 0.0045 (Hectare )|| 0.0045|
[120 |[127 |[Private |[Agriculture [ 0.0035 (Hectare )|| 0.0035|
121 |[128 ||Government ||Agriculture | 0.9691 (Hectare )| 0.9691]|
(122 |[129 ||Government ||Agriculture || 0.2706 (Hectare || 0.2706|
[123 ]33 |[Private ||Agriculture || 0.0024 (Hectare || 0.0024|
[124 |34 |[Private ||Agriculture [ 0.0103 (Hectare )| 0.0103]
[125 |63 |[Private |[Agriculture | 2.3152 (Hectare || 23152
|126 ||66 ”Private ||Agriculture || 0.0065 (Hectare )” 0.0065|
|127 ||76 ”Private ||Agriculture || 0.0396 (Hectare )” 0.0396|
[128 /77 |[Private |[Agriculture | 0.025 (Hectare )| 0.025|
[129 /78 |[Private |[Agriculture | 0.0125 (Hectare )| 0.0125|
| 130 ||80 “Government ||Agriculture || 0.0162 (Hectare )” 0.0162|
|l3l ||81 ||Govemment ||Agriculture || 0.0016 (Hectare )|| 0.0016|
|l32 ”82 ”Govemment ”Agriculture ” 0.0064 (Hectare )” 0.0064|
[133 |83 |[Private |[Agriculture [ 0.0296 (Hectare )| 0.0296|
|Village: Sirsiya |
| 134 ”39 ”Government ”Agriculture ” 0.0138 (Hectare )” 0.0138|
|135 ||47 “Government ||Agriculture || 1.1111 (Hectare )” 1.111 1|
[136 |[62 |[Private |[Agriculture || 0.0015 (Hectare || 0.0015|
|Village: Motha |
|l37 ||104/ 1 ||Private ||Agriculture/ Residential || 0.0024 (Hectare )|| 0.0024|
[138 |[1042  |[Private ||Agriculture/Other Purpose [ 0.0239 (Hectare )| 0.0239)
[139 |68 ||Government ||Agriculture [ 0.0523 (Hectare )| 0.0523]
[140 |[85 |[Private ||Agriculture [ 0.0007 (Hectare )| 0.0007]
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[141 |[86 ||Private |[Agriculture | 0.0023 (Hectare )|| 0.0023]
[142 |89 ||Government |[Agriculture [ 1.0438 (Hectare || 1.0438)]
|Taluk: Patharia |
|Village: Pipariya Champat |
143 |[157 |[Private |[Agriculture ([ 0.0072 (Hectare || 0.0072|
144 |[242 ||Private ||Agriculture | 0.358 (Hectare )|| 0.358
|145 ||262 ”Government ||Agriculture || 1.1084 (Hectare )” 1.1084|
|Village: Kalyanpura |
[146 |[54 ||Government |[Agriculture [ 0.0008 (Hectare || 0.0008]|
|Village: Narsinghgarh (CT) |
[147 |[251 |[Private |[Commercial [ 0.1481 (Hectare || 0.1481]|
[148 |[268 |[Private |[Agriculture ([ 0.0186 (Hectare || 0.0186|
[149 |[288 |[Private ||Agriculture/Residential || 0.0831 (Hectare)|| 0.0831]
|150 ||332 ||Government ||Agriculture || 2.1481(Hectare)|| 2.1481|
[151 |[361/1  |[Private |[Agriculture | 0.1327 (Hectare )| 0.1327]
| Totall| 34.5209|
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